The Gist of the suggestions and the points raised in the regional consultations to bring comprehensive electoral reforms:

The Ministry of Law and Justice, Legislative Department in collaboration with the Election Commission of India sponsored six regional consultations on electoral reforms at Bhopal (on 12.12.2010), Kolkata (on 09.01.2011), Mumbai (on 16.01.2011), Lucknow (on 30.01.2011), Chandigarh (on 05.02.2011) and Bengaluru (on 13.02.2011). 

2.
Seventh such regional consultation is scheduled to be held in the North-Eastern region at Guwahati on the 5th June, 2011 for the benefit of the people in that region. A National Consultation at New Delhi is also proposed be held on 2nd and 3rd July, 2011 (tentatively).
3.
The Legislative Department has also put up the tentative proposals on electoral reforms on its website seeking suggestions/comments across all cross sections of the society. As a result of these initiatives, views have been gathered from the stakeholders, who inter-alia included leaders and workers of the political parties, legislators, legal luminaries, representatives of NGOs, eminent persons, civil servants (serving and retired), students etc., and the responses received through representations or on the website. 

4.
The gist of the suggestions received and the points to ponder upon are available in this website seeking public opinion/suggestions from all. We are also expecting some more suggestions/inputs from these consultations which could be supplemented further. 

